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COURT NO. : &
08.01.2021

C.P.C/350/65/2020
0.A./350/1068/2019

ORDER SHEET

SUBHRA IYOTI CHOUDHURY
-V/S-
MR S SRINIVAS PRASAD & ORS

ITEM NO:73
FOR APPLICANTS(S) Adwv.: Mr. B.Chatterjee
FOR RESPONDENTS(S) Adv.,: Mr. R Halder

Notes of The Registry

Order of The Tribunal

3

Since an O.A. has been preferred by the petitioner against the speaking
order, the C.P. has become infructuous. ’

Accordingly. the C.P. is dropped.
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